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RAJYA SABHA 

Monday,  the 22nd   August,   1966/the   31 
Sravana, 1888 (Saka) 

The House met at eleven of the clock, 
MR. CHAIRMAN in the Chair. 

ORAL ANSWERS TO QUESTIONS 
*557. [The questioner (Shri P. K. Kumaran) 

was absent. For Answer vide cols. 3358-59 
infra] 

COMMITTEE ON FARM CREDIT 
•558. SHRI B. N. MANDAL : Will the 

Minister of FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION be pleased to state : 

(a) whether Government have taken any 
decision on the proposal for constituting a 
Committee to report on farm credit ; and 

(b) if so, the constitution and terms of 
reference of the Committee and the time by 
when it is likely to submit its report to 
Government ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI S. D. MISRA) : (a) 
and (b) Yes Sir, a Committee has been set up 
by the Reserve Bank of India. A copy of the 
Press Communique issued by the Reserve 
Bank of India giving the constitution and 
terms of reference is laid on the Table of the 
House. No time limit has been laid down for 
submission of the report. 

ALL INDIA RURAL  CREDIT REVIEW 
COMMITTE 

Press Communique 
The Governor of the Reserve Bank has 

decided to appoint the following Committee 
for reviewing the supply of rural credit in 
the context of the Fourth Five Year Plan 
generally and in particular, of the re-
quirements of the intensive programme of 
agricultural porduction which is contemp-
lated in different parts of India. 

1. Shri B. Venkatappiah, Chairman 
2, Dr. D. R. Gadgil, Chairman, All-India 

State Cooperative Banks' Federation, 
Member 
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3. Shri M. R. Bhide, Deputy Governor, 
Reserve Bank of India,  Member 

4. Shri B. Sivaraman, Secretary, Ministry 
of Food, Agriculture, Community 
Development and Cooperation, Govt, 
of India, Member 

5. Shri N. Ramananda Rao, Managing 
Director, State Bank of India, Member 

6. Shri B. Majumdar, President, West 
Bengal Provincial Cooperative Bank, 
Member 

7. Shri C. G. Ramasubbu, Deputy Chief 
Officer, Agricultural Credit Department, 
Reserve Bank of India, Secretary. 

On the basis of its review, the Committee 
is requested to make recommendations, and 
if necessary from time to time make interim 
suggestions, in respect of all matters which 
fall within the general scope of its enquiry 
as indicated above and more specifically of 
the following : 

1. Progress made in the supply of rural 
credit by the different agencies 
specified in the recommendations of 
the All India Rural Credit Survey 
Committee; 

2. Supply of credit for fertilisers, im-
proved seed, pesticides etc. in the light 
of production programmes, as also for 
processing, storage, marketing etc. 
from institutional and other sources 
such as commercial banks, including 
the State Bank of India and its 
subsidiaries, besides co-operative 
banks and societies; 

3. Working of the crop loan system; 
feasibility of a system of vouchers or 
cards enabling borrowers to acquire 
the needed inputs; 

4. Progress and significance of rural 
branches of commercial banks ge-
nerally and, in particular, of the sche-
me of rural pilot centres and one-man 
offices of the State Bank of India and 
its subsidiaries; further steps to be 
taken in this connection; 

5. Progress made in respect of the Agri-
cultural Credit Corporations proposed 
for certain states, as also of other 
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measures recommended by the Re-
serve Bank's Informal Group on In-
stitutional Arrangements for Agri-
cultural Credit; further steps to be 
taken in this connection; 

6. Coordination between the relevant 
agencies operating at different levels e.g. at 
the block level between the Community 
Development staff on the one hand and the 
co-operative organisations on the other or 
the proposed Credit Corporations as and ' 
when they come into existence in certain 
areas; and 

7. Such other matters as may be referred 
to the Committee by the Reserve 
Bank. 

SHRI N. SRI RAMA REDDY : May I 

know what is the limit fixed for this farm 
credit for the country as a whole during the 
Fourth Plan? 

SHRI S. D. MISRA : Sir, the limit of 
credit fixed for cultivators through the co-
operatives is of the order of about Rs. 700 
crores -----short   and  medium-term  credit. 
Besides that, Sir, there will be some other 
credit in the form of taccavi loans. No 
assessment has been made in that respect. 
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SHRI DALPAT SINGH : May I know 

what is the percentage of medium and long-
term loans and the total credit given to 
cultivators. 

SHRI S. D. MISRA : As I stated just 
now, last year the short and medium term 
credit given by the co-operative structure 

was of the order of about Rs. 375 crores. 
The medium-term credit given was, if my 
figures are correct, only about Rs. 30 crores 
and the outstanding long-term credit was 
of the order of about Rs. 150 crores. Sir, 
'outstanding' means the progressive total. 
Out of that, I think, it was Rs. 40 crores last 
year. So, it comes to Rs. 40 crores last year 
plus about Rs. 375 crores. The percentage 
can be worked out. 

SHRI N. SRI RAMA REDDY : I would 
like to know whether the hon. Minister has 
given consideration to the fact that in the 
same co-operative sector different rates of 
interest are existing in the different States. 
Is there no possibility of standardising the 
rates properly ? 

SHRI S. D. MISRA : Sir, it is a fact that 
there have been different rates in the differ-
ent States, not only in the different States 
but in various pockets of the same States. 
This matter was taken up two years back. 
It was discussed with the Ministers of Co-
operation and the Chief Ministers last year. 
It was decided that an outer limit must be 
fixed. That limit is of the order of 8£ to 9 
per cent. Now we are striving that there 
is no rate which goes beyond 8£ per 
cent. Some States have already achieved 
this object and are working on it and in the 
other States they are trying to achieve it. 

SHRI AKBAR ALI KHAN : May I 
know whether this Committee will also con-
sider that in the case of tenants of different 
types and those who are not owters, this 
credit will be advanced to them ? 

SHRI S. D. MISRA : Sir, this Committee 
will review this matter. A decision regarding 
this aspect of the programme has already 
been taken. There is what is called a crop 
loan programme. From the coming rabi 
season all the States have promised that they 
are going to introduce the crop loan scheme 
which is already being implemented in three 
or four States, for example, Gujarat, 
Maharashtra, Madras and probably half 
of Andhra. This corp loan scheme ensures 
that a person who is not owner of the land 
can get this credit for cultivation purposes 
if he has enough security of the crops. 
Therefore ownership is no more material 
in respect of the availability of loans. 
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SHRI K. K. SHAH : Are the Government 
aware that on account of the records of rights 
not being properly posted and the entries of 
taccavi loans having been paid not properly 
being posted, the agriculturists find it very 
difficult to get loans from the cooperative 
socities and land-mortgage banks ? 

SHRI S. D. MISRA : This is a problem, I 
must concede. But we are doing our best to 

solve it. 
t[QUARTERS FOR I.A.C. STAFF AT   BOMBAY 
♦559. SHRI RAM SAHAI : Will the 

Minister of TRANSPORT, AVIATION, 
SHIPPING AND TOURISM be pleased to 
state : 

(a) whether the work of construction of 
500 quarters for the staff of the Indian 
Airlines Corporation at Bombay at a cost of Rs. 
140lakhs on the 16acres ofland acquired for the 
purpose, has since started; and' 

(b) if not, the reasons therefor and when the 
work is likely to start ? ] 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
AVIATION (SHRIMATI JAHANARA 
JAIPAL SINGH) : (a) and (b) the plans for 
the quarters had been submitted to the Greater 
Bombay Municipal Corporation for their 
approval. Their approval was received only 
recently and the Corporation expect that the 
work will start immediately after the   
monsoon. 

 

SHRIMATI JAHANARA JAIPAL SINGH 
: Four hundred and ninty-six quarters are to be 
built to accommodate all classes of officers, of 
which the majority are of the lower income 
group. Only a few of them are to cater those 
drawing above Rs. 700/-. 

 
SHRIMATI JAHANARA JAIPAL 

SINGH : As a matter of fact, the plans of the 
Corporation were not approved by the Finance 
Minister because they said that we were giving 
them too much of carpet area, more than what is 
prescribed by the Government for all public 
sector undertakings. So, they have been 
redesigned to give them as much carpet space 
as possible within the plinth area prescribed by 
the Government for public sector 
undertakings. 

SHRI ARJUN ARORA : May I know 
when the land was acquired and when the 
money was sanctioned and why the building 
work was not taken up so far ? 

SHRIMATI JAHANARA JAIPAL 
SINGH : The difficulty has been in acquiring 
land. Land is acquired from the DGCA. The 
DGCA could not give us the land till the 
plans for the Bombay Air Terminal were 
complete. As soon as we got the land, plans 
were drawn up and at the meeting in February 
of the Indian Airlines Board, the decision was 
taken to go ahead with the plans. 

SHRI M. P. BHARGAVA : May I know 
whether any target date for the completion of 
these quarters has now been fixed ? 

 


